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CENTRAL ADMINI STAATIVE TARIBUNAL
CALEUTTA BENCH, CALCUTTA

D.AeNo. 1024/96

Pressnt : Hon'ble Mr. S.K. Ghosel, Admindctretive Member
Hon'ble Mr. P.G. Kannan, Judicizl Fember

Dre. Md, ARIFIL HAQUE
Vs,

UNION OF INDIA & ORS.

For ths epplicant ¢ Mr. Samir Ghosh, counsel
. For the respondants s Mr. P.K. Arora, Oounsel -

' Hesrd on ¢ 4.5.2000 ' Order on s 4.,5,2000

ORDER
Hon'tle MreS.K. Ghosal, A.M.

Heard learnad counsel on both eides. In this case

no reply statement has besn filed so far by the respondents,

: 2. It appeare that the repressntetionpimads by the applicant
for regularising the pricd of absence in the month of Jume/July
1990 on the gmundAFhat he had proceeded on leave for 12 days
&Jring that period after his leave was sancticned by -tho
: dliaf Medl cal i:p’rintandont, Eastern Reilwey, Asensol, i.eov. |
the Respondent M5, and that the Sentor Oivistonel Med cal
_O0fficer, Eastern Railuey, Assnasol had cancelled that sanction
in an allegedly unsuthorieed manner, have rot been mnaidéred Mol

by the mmpetent authorities in ths respondents organisatioen.

3. The learned counsel for e respondents fairly conceeds

that the competent suthority im thse respondents orgenisation

is willing to oonsider the reprecentatiomimade in this behalf

by the applicent and to communicate &ﬁ% %dslon w:h\in a

- reasoneble pericd of time,.
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4, In these cirocumstences, we are of the considered wview
thaf the ends of Jjustice will be met, £ the applicant is alloued
to meke a mwprehsnsiva mpresentéuon to the oo::peient authority.
in the respondents ofganisation requesting for the reliefs sought
{Eyjhim in the present 0A in an appropriate meanner and the same
is duly considsred. He shall make this representatién, if he 80
wishes, within the perfod of four weeks from todey. On receipt of
such a representation, the ceut‘:etant authority in the respondents
organd sation shall pass a speaking erder and communicate the sams
to the spplicant \within a psriod of six wesks thereafter, If the
abplic:ant still feels aggrieved by that oerder, he shall be free

to w=proach this forume. Mo costa.
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